E No. 7/6/2005-Coord
NATIONAL HUMAN RIGHTS COMMISSION
(COORDINATION SECTION)

Faridkot House,
Copernucus Marg,
New Delhi

Dated 16" September, 2011
ORDER

Subject: Re-Constitution of the Core Group of NGOs in the Commission.

Under section 12(i) of The Protection of Human Rights Act, 1993', the
National Human Rights Commission(NHRC) is mandated to encourage the efforts
of Non-Governmental Organisations (NGOs) ‘and institutions working in the field of
human rights. The Commission has been fulfilling this objective through its” issue
based” interactions/partnerships with various reputed NGOs who have built up a
credible reputation of dedicated work in the area of human rights. A ‘Core Group of
NGOs to serve as a Monitoring Mechanism for Consultation had been constituted
in the year 2001 and re-constituted from time to time which made several useful
and constructive suggestions in its meetings, for the consideration of the
Commission.

2.~ Thus, keeping in mind especially, the renewed focus of the Commission for
the realization of Civil, Economic, Social and Cultural Rights as well as to extend
the reach of the Commission to the different regions of the country to provide
sectoral and regional representation, the Commission has reconstituted the Core
Group of NGOs and the reconstituted Members of the Core Group are as follows .

(1) Mr.Javed Abidi,
Executive Director,
Natlonal Centre for Promotion of Employment for Disabled People.

(i) Mr. Suhas Chakma,
Director
Asian Centre for Human Rights

(i)  Mr.Kailash Satyarthi,
: - Founder— — -
Bachpan Bachao Andolan (BBA)

(iv) Ms Rita Sarin,
Country Director,
The Hunger Project-India,
(v)  Mr.Rakesh Jins’
Secretary Gericral,
SOS Children's Villages of India
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Avi)____Shri_Mathews Philip,.
Executive Director, _
South India Celi for Human Rights Education &
Monitoring(SICHREM)

(viil  Smt.Sugatha Kumari
Secretary, ABHAYA,

(vii)  Puja Marwaha,
Chief Executive
CRY - Child Rights and You

(ix)  Dr. Lenin Raghuvanghi,
Convener, :
Peoples Vigilance Committee on Human Rights(PVCHR)

(x) Shri Paul Divakar
Secretary Genral
National Campaign for Dalit Human Rights,

{xty  Dr.Ruth Manorama
President, National Alliance of Women(NAWOQO)

(xii)  Shri Baghambar Patnaik
Human Rights Activist and Adviser,

The terms of reference of the Core Group shall be the following :

{1 To identify the broad areas of cooperation between the NHRC and
the NGOs and suggest its mechanism.

(i) To identify important human rights issues which could be jointly taken
up with the NGOs after considering the suggestions/proposals received
from them.

(my To advise the Commission on International Human Rights
Convention.

(ivy  To discuss and suggest mechanism for continuous and meaningful
interaction of the Commission with the civil society.

(v) To consult and interact on a regular basis on issues concerning
human rights and to build up a data base of NGOs.

(vi)  To consider any other issues relevant to the consultation with the
NGOs.

5. The Core Group may meet at intervals deemed necessary by the group.
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_6...The_Members_of the_Core_Group_shall_be_entitled to TA/DA for the_journeys._.
undertaken by them in connection with the Core Group meetings as per norms
approved by the Commission.

7. The Core group shall submit their reports from time to time to the

Commission with its recommendations.
' (B.S.Nagar)

Under Secretary (Coord)
To

1. Mr.Javed Abidi,
Executive Director,
National Centre for Promotion of Employment for Disabled People.
A-77. South Extension, Part-It,
New Delhi-110 049
Email: Secretariat@ncpedp.org

2. Mr.Suhas Chakma,
Director. _
Asian Centre for Human Rights
C-3/441-C, Janakpuri
New Delhi - 110058, INDIA
Tel/Fax: +91-11- 45501889, 25620583
Email: secretariat@achrweb.org
Web site: www.achrweb.org

3. Mr.Kailash Satyarthi,
Bachpan Bachao Andolan {(BBA),
L-6, Kalkaji, New Delhi-110 019
Tel. No.:2622 4899, 2647 5481
Email: kanaupriya.bha.ava@gmail.com

4. Ms.Rita Sarin,
Country Director,
The Hunger Project-India,
Second Floor, Shaheed Bhavan
18/1 Aruna Asaf Ali Marg
. Qutab Institutional Area, New Delhi 110067 L
Phone: +91 11 4168-8847-50 (4 lines)/Fax: +91 11 41688851-52

5. Mr.Rakesh Jinst,
Secretary General,
SOS Children’s Villages of India
Plot No. 4, Block C-1. institutional Area,
Nelson Mandela Marg. Vasant Kunj,New Delhi— 110 070
Phone : 91-11- 4323 9200, Fax : 81-11- 4323 9292
Email:soscvi@soscvindia.org
Website : www.soscvindia.org




Shri Mathews Philip.

10.

11.

12

Executive Director,

South India Cell for Human Rights Education & Monitoring(SICHREM)
35,1st Floor, Anjanappa Complex, Hennur Main Road, Lingarajapuram.

St. Thomas Town Post,

Bangalore - 560084, Karnataka

Ph: 080-25473922 / 25804072-73 Fax: 080-25452856
Email: contact@sichrem.org, msichrem@gmail.com

Smt.Sugatha Kumari

Secretary, ABHAYA,

Athani, Vanchiyoor, Thiruvananthapuram — 695 035
Ph.0471-2462620-2465627/Fax : 471-2282654

Email: abhaya2007@rediffmail.com Web: www.abhaya.org

Puja Marwaha,

Chief Executive

CRY - Child Rights and You '

189/A Anand Estate, Sane Guruji Marg, Mumbai - 400 011
Tel.No: 91-22- 23096845/ 6472/ 23063651/Fax; 91-22-2308 0726.
E-mail: cryinfo.mum@crymail.org

Dr. Lenin Raghuvanshi,

Convener,

Peoples Vigilance Committee on Human Rights(PVCHR)
SA 4/2 a, Daulatpur '

Varanasi- 221001, Mobile: 91-9935599333

Shri Paul Divakar,

Secretary Genral

National Campaign for Dalit Human Rights,
3/17, Second Floor, East Patel Nagar,
New Delhi — 110008

Email: pauldivakar@ncdhr.org.in

Dr. Ruth Manorama

- President, National Alliance of Women (NAWQ)

No. 392, 11" Main,.1ii Biock, Jayanagar; Bangalore-56011. India
Ph: 918026630262/26642053

Tele-Fax: 918026630262

E-mailruth.manorama@gmail.com

Shri Baghambar Patnaik

Human Rights Activist and Adviser,
Odisha Goti Mukti Andolan

L-232, GGP Colony, Rasulgarh
Bhubaneswar- 751025



